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DELMI VIdHAJ SABHA
REVISED LIST Of BUSINESS

Friday, August 02, 1996 / Ssharavan 11, 1916 (Ssaka)
2200 PL.lle
{QUESTIONS

Questions as entered i{n separate list to be asked and
answers given,

APPROVAL OF RULES

Hon'ble Speaker to put the following motion before
the House 1=

"That this Hoise approves “The Members of
Delhi Legislative Assembly(Disqualification
on Grounds of Defection) Rules 1996" as laid
on the Table of the House on 23.7.96",

SPECIAL MENTION =

Matters to be raised Ly Members as given in separate
list.,

PRIVATE MEMBERS' BUSINESS

. INTRODUCT IO OF BILL

Shri Jag Parvesh Chandra, MLA to move for leave to
introduce 'The Adoption of Punjabi as Second Official
Language B111, 1995°',

ALSO to introduce the bill.

GOVERNMENT B3USINESS
CONSIDERATION AND PASSING OF BILL

Dr. Harsh Vardhan, hinister of Health and Education,
to move that 'The Delhi Medical Council #ill, 1996°
be taken into consideration",

ALSO to move that the Bill be passed.

SHORT DURATION DISCUSSION

Shri Alok Kumar :
Shri Swaroop Chand rajan :
Shcl Ram Bhaj :

to raise Short Dur«ation Discussion on the
problems of deteriorating public transport
systemn in Delhi.

HOTION UNDER 2ULE 103

Shri Ram Bhaj to move the following motion :-

"That this house, througa tnis motion recomnends
the Govt. of India that it may enact a law to
prohibit Lottery in the whole of country: IE

this is not ressihle for whole country then at
least law should immediately be enacted for Delhi ™
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